
: CAPITAL OPTIONS LTD.
A SEBI Registcred [4erchanl Sank nq Comoanv

- SOBHAGYA REGISTERED & HEAD OFFICE :
8-206, khla IndustrtalArea phase-t,  New Dethi - 110020 tNDtA,
Phonc 91-11-4077 7000, Fax.+91-11,4077 7069
E-mail  delhi@sobhagyacapcom
Websrte www sobhagyacaprtal com

CIN: U74899D11 994PLC06OOB9

SEBI Regn No: M8/lNt\r000008571

Post-open offer Report under Regulation 27 (7) of sEBr (substantial Acquisition of
Shares and Takeovers) Regulations, 201l

POST OPEN OFFER REPORT

IN RESPECT OF OPEN OFFER MADE BY MR, KAMAL AHUJA (HEREINAFTER
COLLECTIVELY REFERRED TO AS ''THE ACQUIRER") TO ACQUIRE UPTO 694200 EQUITY
SHARES OF DURGESH MERCHANTS LIMITED

A. Names of the parties involved

B, Details of the offer
The offer is a mandatory of fer and was made by the Acquirer pursuant to Regulat ion 3(1)
and 4 of  the Securi t ies and Exchange Board of  India (Substant ial  Acquisi t ion of  Shares and
Takeovers) Regulat ions, 2011 and subsequent amendments thereof ("sEBI (sAST)
Regulat ions"),  for taking complete Management control  of  the Target company along with
acquisi t ion of  the ent i re present shareholding of  the exist ing promoters in terms of the Share
Purchase Agreement ("SPA") dated March 23,2015.

Whether conditional offer !
Whether voluntary offer :
Whether competing offer :

C, Activity Schedule

No
No
No

Durgesh Mercha nts Limited

Mr. Kamal Ahuja

Sobhagya Capital  Opt ions Limited

Skyl ine Financial  Services Pr ivate Limited

?1
\"d'
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Last date of filling of Draft Letter of Offer with SEBI Wednesday, April 08,
2015

Wednesday, April
08 ,  2015

Last date for a Competing Offer Thursday, Apr i l  23,
z v L )

Thursday, April 23,
2015

Identified Datex Thursday May 07,
2015

Tuesday, January
03,20L7

Last Date by which Letter of Offer will be dispatched to
the Shareholders

Thursday, May 14,
2015

Tuesday, January
LO,2077

Last Date for revising the Offer Price/Offer Size Fr iday ,  May  15 ,2015 Thursday, January
L2 ,2017

Last date by which an independent committee of the
Board of Target Company shall give its recommendation

Tuesday, May 19,
2 0 1 5

Friday, January 13,
20t7

for Open Offer,
newspaper

Advertisement of Schedule of Activities
status of statutory and other approvals in

Wednesday, May 20,
z v  L )

Monday, January
16 ,  2Or7

Date of commencement
Opening Date)

of tendering period (offer Thursday, May 2I,
2015

Tuesday, Jan 17,
2017

Date of expiry of tendering period (Offer Closing Date) Wednesday, June 03,
2015

Wednesday, Feb1,
20t7

Date by which al l  requirements
considerat ion would be completed

including payment of Wednesday, June 77 ,
2075

Wednesday,
February 75, 2Ol7

Note: There were no delays on part of the Acquirer beyond the due dates specified in the sAsT
Regulations, 2011.

D. Details of the payment consideration in the open offer
(Value in Rs. Lakhs' except

where

1 . Offer Price for fully paid shares of TC (In Rupees) Rs. 11.66 oer equi ty share
2. Offer Price for oartlv paid shares of TC, if any Not Appl icable

Offer Size (no. of shares x offer price per share) 80.94
4 . Mode of payment of consideration (cash or shares

or secured listed debt instruments or convertible debt
securit ies or combination)

Cash

5 . I fmodeofoavment isotherthancash, i .e. throug@
Details of offered securitY
. Nature of the security (shares or debt or
convertibles)

o Name of the company whose secur i t ies have been
offered
. Salient features of the security

Not Appl icable
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Swap Rat io (rat io indicat ing the number of  secur i t ies
of the offeree company vis-it-vis shares of TC

E. Details of market price of the shares of TC

1. Name of the Stock Exchange where the shares of TC have been most frequently traded

during 12 calendar months per iod pr ior to PA, and the volume of t rading relat ive to the total

outstanding shares of  the TC

As on the date of the PA, the equity shares of the company are currently listed on The

Calcutta Stock Exchange Limited (CSE). The company was also l isted on the Ludhiana

stock Exchange Limited. However, SEBI vide its order No. WTM/RKA/MRD/166/2014 dated

December 30, 2014, had issued an exi t  order in respect of  The Ludhiana stock Exchange

Limited.

The Equity Shares of Target are not traded on the afore referred to Stock Exchanges within

the meaning of explanat ion provided in regulat ion 2(1)( j )  of  the sEBI (sAST) Regulat ions.

The total  t rading turnover in the Equity shares of  the Target company on the stock

exchanges based on trading volume dur ing the twelve calendar months pr ior to the month of

Publ ic Announcement (March 01, 2Ot4 to February 28, 2015) is as under:

2.  Detai ls of  Market Pr ice of  the shares of  Target company on the stock Exchanges:

Websrte s/rw sobhagyacap lat  com E ma I  I  dethr@sobhagyacap com sobhagyacap@sorat  com

1 t rading day pr ior  to

On the date of PA

on the date of
commencement of the

On the date of expiry of

Wednesday, February
7 5 , 2 Q t 7

10 working days after
the last date of the

Tuesday, January t7,
20L7

to

Average market Price
du r ing the tender ing
period (viz. Average of
the volume weighted
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days) Wednesday, February
or.20t7

3 . The details of market prices of the TC,
para 9. of its Observation Letter no.
u nde r :

i f  t raded, on the fol lowing dates speci f ied by SEBI in
CFD/DCR-L/24343/15 dated August 27, 2015 are as

F.

1 .

Detai ls of  escrow arrangements

Detai ls of  creat ion of  Escrow account,  as under

For such part  of  escrow account,  which is in the form of cash/ give fol lowing detai ls :

Name of the scheduled commercial  Bank where cash is deposi ted: IcIcI  Bank Limited,
Churchgate Branch, Mumbai.
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2

I

s t .
Opening

Price
(Rs. per
share)

Clos ing
Price

(Rs.  per
share )

1 . As on the date of  Publ ic
Announcement

Monday, March 23,
2015

Not
Avai lab le

Not
Ava i lab le

2 . As on the date of
Deta i led Publ ic
Statement

Monday, March 30,
2015

Not
Avai lab le

Not
Avai lab le

3 . on offer Opening Date Tuesday, January 17,
2077

Not
Avai lab le#

Not
Availa ble#

4 . On Offer Closing Date Wednesday, February
07. 2017

Not
Ava i lab le"

Not
Ava i la  b  le#

5 . Average of the weekly
h igh and low of  the
closing prices of the
shares dur ing the per iod
from the date of PA til l
the closure of the offer

Monday, March 23,
2015

To

Wednesday, February
07.20t7

Not
Ava i lab le#

Noi
Ava i lab le*
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Indicate when, how and
released, as u nder:

A SEB Reg stered l , lerchanl Bank/ng Company

CIN: U74899D11 994PLC060089

for  what purpose the amount deposi ted in escrow account was

*Apart from closure

3, For such part  of  Escrow which
detai ls are as u nder:

Es.r--Ee!.k.-C-u3ra-D!es-

consiSts of  Bank Guarantee (BG) /  Deposi t  of  Securi t ies,  the

c. Detai ts of  response to the open offer

# Not Applicable

H.  Payment  of  Considerat ion

R E G I S T E R E D  &  H E A D  O F F I C E  8 2 0 6  O k h L a l n d l s l r a  A r e a . P h a s e l  N e w D e h  1 1 0 0 2 0 | N D A  P h o n e  + 9 1  r 1  4 0 7 7 7 0 0 0  F a x  + 9 1  1 T - 4 0 7 7 7 0 6 9
Webs le ]Nle sobhagyacaprta com E ma de h @soblragyacap com sobhagvacap@gmarr com

Amount (Rs LakhsPurDose
Transfer to Special Escrow Account, if any 04 .o2 .2017 J  O . . t  J

Amount released to Acq u i rer

.  Upon withdrawal of  Offer

.  Any other purpose ( to be clear ly speci f ied)x

.  Other ent i t ies on forfei ture

Not Appl icable Not Appl icable

For Securi t ies

Name o f
company
whose
security is
deoosited

Date of
Release if
App l icab le

l i cab le

Response
level  (no

of
t imes)

(c) /  (A)

Shares rejected

N o , o/o w.r.t
(c)

N o =
(c)-(F)

B . c. D . E . F. Tt. I .

694200 ?6.O00/o 3 1 2 5 0 0 tr.7 00/o 0 . 0 0 3 1 2 5 0 0 7L.70 Nil NA#

Reasons for delay
beyond the due date

V/ednesdav, FebruarY L5, 2oL7 Tlrursdav, Februar/  09, 2Ol7 N I L

K ,
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r Details of speciat escrow account where it has been created for the purpose of payment to

shareholders:  ICICI Bank, Church gate, Mumbai

A/c name: DML OPEN OFFER SPECIAL ACCOUNT
A/c number:  001 105025093

o Name of the Concemed Bank: ICICI Bank
o Detai ls of  the manner in which considerat ion (where considerat ion has been paid in cash),

has been Daid to shareholders whose shares have been accepted are as under:

L Pre and post of fer shareholding of  the Acquirer in TC

J. Further detai ls regarding the acquisi t ions ment ioned at points 3,  4 & 5 of  the above
table are as under:

1 Name(s) of  the ent i ty who acquired the shares Not Appl icable

2 Whether disclosure about the above ent i ty(s)
was qiven in the LOF as ei ther Acquirer or PAq

Not Appl icable

3 No of shares acquired Per ent i ty Not Appl icable

4 Purchase price per share Not Appl icable

5 Mode of acquisi t ion
Not Appl icable

6 Date of acq u isition Not Appl icable

7 Name of the Sel ler in case ident i f iable Not Appl icable

REGISTEREO E HEAO OFFICE:A 206 Okhla InduslratArca.  Phase I  New Dehr 1T00;
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K. Pre and post offer Shareholding Pattern of the Target Company:

Erstwhile Promoters (persons who gease to
ursuant to the Offer

Sel lers i f  not in I  and 2
2101900other Publ ic Shareholders

L, Detai ls of  Publ ic Sharehol.ding in the Target Company:

I ' t ,  Other relevant informst ion, i f  anyl  f ! i l

Signature of  Manager to the Offer

Date: February L7, 2OI7
Place: New Delhi
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